Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
Civil Secretariat

Srinagar/Jammu
o e vk ek

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of

Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOVERNMENT ORDER NO:- 1081-JK (LD ) of 2022
DATED:- 08 - 03 - 2022

Sanction is hereby accorded to the appointment of Officer’s of Industries and
Commerce Department as mentioned in annexure to this Government Order as
Officer Incharge (OIC) Litigation for the cases indicated against each including
Contempt Petition, if any, pending betore Hon'ble High Court of J&K and

1.adakh/Central Administrative Tribunal.

nt of the OIC shall be poverned by the

The terms and conditions of appointme
24.03.2021.

provisions ol Governmett Order No.1673-JK(L.D) of 2021 dated

-

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Governent
No:-JK(LDYCODI/ 2021/03 Dated:- 08.03.2022

(‘opy to the:-

{.carned Advoente Generad, J&K.

Principal Sccretary (o Hon'ble t.icntenant Gov
Joint Secretary(J&K), Ministry of Home A frairs. Govermnent of ludia.
Principal Secretury to Government, Industeies md Commerce Department
Registrar Genernl, High Court ol JRK and Ladakh, Jamniu Srinagar.
Principal Secretwy to Hon'ble Chict Justice, High Court of JEK and Tadakh.
Directot Litigation | Srinagae/ Jammu.

Law Officer concerned

9, Officer In Charge Litigution OICY,

10. DPrivate Secretnry o Chief Secretary for intormation of Chicf Sceretary,
11. Private Seerctary 1o Seeretary Law.

12, Incharge Wobsite,

11, Government Order file, _

4. Coneerned file N

emor. Raj Bhawnan,

b T R T

-
8w
{(Khursheed Ahmad Bhat)

Additional Seeretary to Government




Annexure to the Government Order No.1081-JK(LD) of 2022 dated 08.03.2022

SNo. [Title of the Case loIC
1 OA No. 84/2022 titled Umer Farooq Khan Vs |Mr. Mohd Abass Ganai,
UT of J&K and Ors Assistant Directon
Handicrafts Budgam |
2 OA No. /2022 titled Neelofar Akbar Vs UT jMr. Zahid Rashid|
of J&K and Ors Assistant Director|
Handicrafts Ganderbal
3 OWP No. 69172008 titled M/s Ganpati Sh Prem Singh, JKAS,
Cements and Ors Vs State of J&K and Ors General  Manager
istrict Industries
Centre, Kathua, J
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